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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, AT PUNE

ORIGINAL APPLICATION NO. 108 OF 2022(wz).

Nandakumar Waman ...Applicants
Vis

Maharashtra Industrial Development Corporation & Ors. ... Respondents

AFFIDAVIT IN REPLY ON BEHALF OF

THE RESPONDENT NO. 3.

I, Vinayak Vishvanath Londhe, age 39 years, working as Joint Director,
Industrial Safety and Health, Kalyan, Dist. Thane, and authorised by
Respondent No.3 do herby state on solemn affirmation on behalf of
Respondent No.3 i.e., Director, Industrial Safety and Health, Mumbai as

under: -

1; I say that I have read the order issued by Hon’ble National Green
Tribunal, Western Zone Bench, Pune in the O.A. No. 108/2022 with its
annexure there to and also perused the relevant record maintained by
our department with reference to the subject matter of the present O.A.
and on the basis of the said record, I am filing this affidavit. I say that

the contentions which are specifically denied by me in this affidavit-

in-reply should not be constructed as an admission on my part, I crave
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/ 2. With reference to para 1, I say that during the period of 1% May 2020
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to 31 December 2021, total 11 accidents occurred causing 3 fatalities
and 3 injuries to the workers in Dombivli M.LD.C. area. The details of

accidents are as follows.

Type of | Number | Number |Number | Chemical/other

Accident of of of (By cause)
Factories | Deaths | Injuries

Fatal 3 3 0 Other

Fire 4 0 0 Other

Explosion 1 0 0 Chemical

Gas Leakage 0 0 0 0

Serious 3 0 3 Other

Total 11 3 3 -

3. With reference to para 7,8 and 14, I say that on 17/06/2021 incidence
of fire occurred in M/s. Vishal Fire Works, Village Dehane, Tal.
Dahanu, Dist-Palghar. In this accident 9 workers were injured. The

FFETSR,  Principal Bench of Tribunal had initiated suo motu action vide

A.No. 134/2021, on the basis of media report published in the

Ldustan Times dated 17.06.2021. On dated 25™ June,2021 Tribunal

accidental, occupational and environmental hazards from such
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activities in the State. The study may include number of units to be

allowed, size of operation of such units, quantity of material to be

used, siting criteria for location of the units, arrangement for fire
management and health services. Let such study be conducted by the
Director of Industrial Safety in coordination with the State PCB and
CPCB within three months and report submitted to the Chief

Secretary, Maharashtra for further action’.

4. Accordingly, Industries, Energy and Labour Department of
Government of Maharashtra issued a GR. vide No. FAC-
2021/P.K.352/Kamgar-4 Dated 16/12/2021 and constituted a
committee comprising of members of Maharashtra Pollution Control
Board, Central Pollution Control Board, Chief Fire officer
Maharashtra Industrial Development Corporation, Controller of
Explosive, Addl./Jt. Director, Industrial Safety and Health, Mumbai
under the chairmanship of Director, Industrial Safety and Health. Copy
of said GR. is attached as Annexure °‘A’. Thereafter, work of
committee was started and various meetings were conducted.
Meantime, considering the scope of work two times extensions from
the Government were obtained on dated 30™ March 2022 and 6" July

2022. Copy of said letters is attached as Annexure ‘B’ and ‘C”.
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attached as Annexure ‘D’. In this appeal matter, respondent filed an

affidavit in reply before Hon’ble supreme Court on 11/08/2022.

Hence, in view of Apex courts order, about staying of operation of the

impugned judgment working of said committee was halted. In this
regard letter was sent to Government of Mabharashtra stating the report
will submitted after final directions of Hon’ble supreme court. Copy of

said letter is attached as Annexure ‘E’.

Hence the affidavit.

(Vinayak Vishvanath
Joint Director,
Industrial Safety and Health, Kalyan
Deponent.
Place: - Mumbai
Date) F/©1/2023
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VERIFICATION

1, Vinayak Vishvanath Londhe, age 39 years, working as Joint Director,

Industrial Safety and Health, Kalyan, Dist. Thane, do hereby solemnly
state and affirm on behalf of respondent no.3 that whatever stated
herein above is based upon the information derived from official
records which I believe to be true and correct.

Solemnly affirmed at Mumbai.

This 16th day of January, 2023.

(Vinayak Vishvanationdhe)
Joint Director,
Industrial Safety and Health, Kalyan

Deponent.

¢ BEFORE NE !

; ORI}
= ‘
Adv. SUNITA RAEATIL
M.Com.,M.A.LL.M,,G.D.C.&A
ADVOCATE HiGH COURT
Membership No. MAH/2006/2000

HMOTARY (GOVT. OF INDIA)

C 80 BGalnsur Szclor 1A, Navi M. 02i-400614

MOB.: 8337688788
(SMS/WHATSAPP CNLY)

ARIAL REG. NO.D2=
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, AT PUNE

ORIGINAL APPLICATION NO. 108 OF 2022(w2).

Nandakumar Waman ...Applicants
Vs
Maharashtra Industrial Development Corporation & Ors. ... Respondents
INDEX
W/’T Page No.
The copy of GR. dated 16" — 38 |

Annexure A-

December 2021
2: Annexure B- The Copy of letter for

extension. Dated 30™ March 2022

3: Annexure C- The Copy of letter for e
extension. Dated 6™ July 2022.
e
4. Annexure D- The Copy of record of 2

proceedings. Dated 1% April 2022

5 Annexure E- The letter sent to Government 13-1%

of Maharashtra Dated 18" July 2022.

Joint Director,
Industrial Safety and Health, Kalyan

Place: - Mumbai
Date\7 /©1/2023
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Annexurt @J
ITEM NO.17 Court 3 (Video 4411ncing) SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 2045-2046/2022

M/S VISHAL FIREWORKS Appellant(s)

VERSUS
DISTRICT MAGISTRATE, PALGHAR & CRS. Respondent (s)

(FOR ADMISSION and I.R. and IA No.39957/2022-EXEMPTION FROM FILING
C/C OF THE IMPUGNED JUDGMENT and IA No.39956/2022-STAY APPLICATION
and IA No.39959/2022-EXEMPTION FROM FILING O.T. and IA
No.39958/2022-PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

Date : 01-04-2022 These appeals were called on for hearing today.
CORAM :
HON'BLE MR. JUSTICE A.M. KHANWILKAR
HON'BLE MR. JUSTICE ABHAY S. OKA
For Appellant(s)
Mr. Ravindra Keshavrao Adsure, AOR
Mr.Sajid s.Shamim, Adv.
Mr.Zishan Anshari, Advs.
For Respondent(s) Mr. Mukesh Verma, Adv.
Mr. Yash Pal Dhingra, AOR

UPON hearing the counsel the Court made the following
ORDER
Issue notice, returnable within four weeks.
Dasti, in addition, is permitted.
In the meantime, the operation of the impugned judgment shall

remain stayed.

(DEEPAK SINGH) (VIDYA NEGI)
o T MASTER (SH) COURT MASTER (NSH)
freytid
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